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Nicobarese Tribes

1086. Shrimati Savitri Nigam: Will
the Minister of Home Affairs be pleas-
ed to state:

(a) the concrete steps Government
have recently takcn to stop the eco-
nomic exploitation of the Nicobarese
tribes by the monopolist-licensed-
traders in Nicobar Islands; and

(b) the reasons for not raising the
minimum purchase rates for Nico-
barese produce, prescribed in the trade
licence since 1960 consequent upon
sharp increase in the selling price of
Copra and betelnuts in Calcutta
market?

The Minister of State in the Minmis-
try of Home Affairs (Shri Hajar-
navis): (a) The steps taken are:

1. The minimum purchase prices
of Betelnut, Copra and Coco-
nut have been raised with
effect from 1st July 1963.

2. A special officer has been ap-
pointed to keep a continuous
watch on the working of the
licensed trading companies
with a view to ensuring strict
observation of the conditions
of the trading licences.

3. The administrative set up in
the Nicobar Islands has been
strengthened to organise the
Nicobarese to take over and
handle the entire trade them-
selves as soon as it is feasi-
ble.

(b) The minimum purchase rates
could not be raised earlier as the en-
tire working of the licensed trading
company was under examination.

Construction of Jetty in Andamans

1087. Shrimati Savitri Nigam: Will
the Minister of Home Affairs be
pleased to refer to the reply given to
Unstarred Question No. 1210 on the
27th March, 1963 and state the amount
of charges levied for the unauthoris-
ed construction of the jetty at Dundas
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Point (Andamans) and the amount
paid by the firm?

The Minister of State in the Minis-
try of Home Affairs (Shri Hajarna-
vis): Charges levied amounted to
Rs. 1589 which were paid by the firm
in full.
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